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H'HE ECONOMIC OFFENCES (INAPPLICABILITY OF
LIMITATION) AMENDMENT ACT, 1981

No. 46 oF 1981

[15th December, 1981.]

An Act further to amend the Economic Offences (InapphCablhty of
o Limitation) Act, 1974.

Bn it enacted by Parliament in the Thirty-secor.d Year of the Republie

~of Ind1a as fo]lows —_

1. This Act may be called the Economic Offences (Inapp11cab111ty of  Short

L1m1tat1on) Amendment Act 1981 ; ; “title, -
2. In the Economic Offences (Inapplicability of Limitation) Act, 1974, Ame‘nd_
in the Schedule after entry 20, the followmg entry shall be inserted, ment
- namely —_— ; of the

Schedule. .

o wgy The Industrles (Development and Regulatmn) Act - 1951
(65 of 1951).”, '
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